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SLP(C) No. 9604 OF 2001

Menti oned Matter-16 Court No. 6 SECTI ON | X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.9604/2001

(From the judgenent and order dated 19/04/2001 in LPA 80/99

of The HI GH COURT OF BOVBAY)

UNI ON BANK OF | NDI A, MJUMBAI Petitioner (s)

VERSUS

NARAYAN SHANKAR MUKANE Respondent (s)
( Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling c/c of the inpugned Judgnent )

Date : 21/05/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

For Petitioner (s) Al'taf Ahmed, ASG

Gaur ab Banerjee, Adv.
Ruby Si ngh Ahuja, Adv.
For Respondent (s) Mani sh Pital e, Adv.

Udai Unesh Lalit, Adv.

SS §5S

UPON bei ng nentioned the Court nmade the foll ow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......T J
SP2
W are not inclined to interfere with the order under
chal | enge. However, we extend the tine till the end of My,
2001 for neking the deposit. Wth these observations, the
Speci al Leave Petition is dism ssed.
. SP1
(S. Thapar) (Kanwal Si ngh) @@
PS to Registrar Court Master @@
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